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Declaration of Assets and Liabhilities
?%L Year :2011-12

1, SomPrakash Singh, son of Late IshwarDayal Singh, aged aboutthirty nineyears,
resident of Village- Makrain, Post- Dalmianagar, District- Rohtas (Bihar), member of the
fifteenth Bihar VidhanSabha, elected from 220, Obra Constituency of Aurangabad District,
give-herein below the details of the assets (immovable, movable, bank balance, etc.) ofmyself, my

ouse and dependents*:

- W‘\ [ A, Details of movable assets

Assets in joint name Indicating the extent of joint ownership will also have to begiven)
' g;@%p Description Self Spouse Dependant-1 Dependant-2 Dependant-3 etc.

Name(S) Name Name Name
i Cash Rs 10,000/= Rs 10,000/= Wil Nil il

(if)Deposits inBanks,

?;] “Financiallnstitutions il Nt Nil Mil il

Andion-Banking
FinancialCompanies

(iii) Bonds,Debaentures & it Nil Nil il Nif

_qShares incompanies
B -

(iv) Other financialt.r.c.1. Insw,.Policy L.1.C.I.Ins. Pelicy Nil Nil Nil

£pinstitutions, NS5, sw srsazaenn rarrsssss,  Now511948518

PostalSavings, s12164456 519822237851 5303501 SA-2Lac, Premivm

" yAIC Policles, etcsa-zoiee sremimssasss;  Rs. 14450/= iy

%7 % (w) Motor Vehiclesd-wheeler{Scorpio), 2011 Nil Nil il nif
(details, make, etc)Regy BR26C,/ 9666, Value- Rs6,75,000/=
[vi) Jewellery Goldan Golden nil Nl Nil
{givedetails of Wi - 100gm Wt.- 500gm

Weightandvalue) Value- 2Lae Value- Blac

(vil) Other assets, such as  Ni/ Nil Nir Nil Nil
values of claims/interests

Note: Value of Bonds / shares / Debentures as per the latest market value in StockExchange inrespect of
listed companies and as per books in the case of non-listedcompanies should be given.

* Dependent here means a person substantially dependent on the income of theemployee,

B. Details of Inmovable assets
[Mote: Properties in joint ownership indicating the extent of joint ownership willalso have to be indicated]

Sr.  Description Self Spouse  Dependant-1 Dependant-2 Dependant-3 etc.
No. Name(S) Name Name Name

(i} AgriculturalLand Village-Ahibaranpur&Makrain Nil wif Nir il

- Location(s] P.S.-Akorigola&Dehri, Dist-Rohtas

- Survey number(s)Khata# 10,180&15-18,200 45? y

- Extent(Totaimeasurement) Area-0.B481Acr=1.84Acre Signature: (5%{*"“’_
-CurrentMarketValue- Rs4Lac&10Lac=Rs1dLacs MName: SOM PRAKASH

Designation: M.L.A. 220,0bra



(ii} Non-AgriculturalLand
-Location(s) Nil Nil Nl il Nil-
Survey number{s) -
Extent{Tatalmeasurament)

-Current Market Value -

(ifi} Bulldings{Commercialand residential)
-Location(s) il Nir il Nil Nil
- Survey fdoormumber{s)
- Extent (Totalmeasurement)
= Current marketvalue

(v} Houses/Apartments, ete. DehriMuncipal Nil il il Nil
-Location(s) Ward#1/3, Dist-Rohtas{Bihar)
- Survey fdoornumber{s)Khata# 17,Plot# 571
- Extent({Totalmeasurement) Area-2decimal
= Current marketvalue- Rs.3,00,000/=

It is obvious to mention that all the above assets are ancestral property,
inherited by me i.e. acquired neither by me nor by any of my dependents.

(2) I give herein below the details of my liabilities/overdues to public financialinstitutions and
government dues:;-

[Mote : Please give separate details for each item)

Serial Description Name & address of Bank / Financial Amount outstanding
No. Institutions(s) /Department (s) as on 31" Dec. 2011
{a) {f) Leans from Banks Nil NiT
(1i} Loans from financialinstitutions Nil il
(i1} Government Dues:

{a) dues to departmentsdealing with Nil Nl

governmentaccommodation

{b) dues to departmentsdealing with supply ofwater it Nl

{c) duesto departmentsdealing with supply of electric il Nil

{d) dues to departmentsdealing with telephones Nil Nil

(e} dues to departmentsdealing with government il il

transport (includingaircraft and helicopters)
(f) Other dues(if any): Vehicle Advance, from Bihar VidhanSabha Rs5,00,000/=

(b) (1) Income Tax |Includingsurcharge Nir il
[Also indicatethe assessment year uptowhich Income Tax AY. ;2011-12
Returnfiled. Give also PermanentAccount Number (PAN)] PAN: AKHPS3617C
(ii) Wealth Tax il il
[Alsoindicate the assessmentyear upto which WealthTax return filed.]

{1ll) Sales Tax [Only incase of proprietarybusiness] il Nif
(v) Property Tax Nil Mil

| do hereby declare that the above details are true and complete to the best of myknowledge and belief.
r"\

Place: Obra Signature: St

Date: 30" December 2011 Name; SOM PRAKASH
Designation: M.L.A. 220, ObraConstituency
Department: Bihar VidhanSabha, Patna

E-mail:somprakashmia@gmail.com
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